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Other Commodities—

Foodirain Quintals

Sugar 6258

H. V. 0il 4-73

Maize 13- 00

Soap 11- 630Caks anl

36 K8 washinz soap

Match 361 Pa k- ts

Tea 203 Pa ‘kets of
virious sizes

Cement 861 Bags

Battery Cells 151 Pisc.s

These scizures have been made for the
cases of hoarding as well as for violations
of various Control Orders.
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t[Supply of inputs and articles of daily
consumption to farmers at subsidised
rates

*629. SHRI NATHI SINGH:
SHRI JAGDISH JOSHI:
SHRI KALP NATH:

SHRI GUNANAND THAKUR:
DR. KAMALNATH JHA:

Will the Minister of AGRICULTURE:
be pleased to state:

(a) whether Government propose to pro-
vide kerosene, diesel, fertilisers, insecti-
cides, cheap coarse cloth, sugar, vegetable
oil and paper on priority basis to those
farmers who come forward to sell their
farm products like wheat, rice, coarse-
grain, oilseeds, pulses to Government at
fixed rates; and

(b) if so, the details in this regard and
whether Government propose to withdraw
any special facilities given to those far-
mers who are not co-operating with Gov-
ernment in the procurement programme?]
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+[THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHERB P. SHINDE): (a}
and (b) Various suggestions for enlarging
the scope of procurement of foodgrains,
including  the linking of fertilisers and
other scarce inputs with procurement, are
under considaration of the Ministry of
Agriculture.

t[ ]1English translation.
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[RAJYA SABHA]

to Questions G0

There is no proposal al present to with- | have been arrested and are on bail. Fur-
. ther action in the matter in keeping with

draw any srcoial facility in respect of far-
mets 3 ho do not cooperate with Govern-

ment m the procurement niogramme.]

Anto-hormone injection for birth control
p:odiacad by (he Indian institute of
Science, Baugalore

*620, SHRIMA11l LAKSHMI KUMARI
CHUNDAWAT: Will the Minister of
HEALTH AND FAMILY PLANNING
be pleased to state

{a) whether it is a facl that the Indian
Institute of Science, Bangalore has succeed-
ed m producing an anti-hormone injection
for birth control; and

(b) if so, what are the details thereof?

I'HE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
Pl ANNING (SHRT KONDAIIT BASAP-
PAY: (a) and (b) The experiments carried
out on monkeys so far show that anti-sera
can be developzd to certain  hormones.
These anti-sera when given by injection
czn block ovulation or terminate very
carly pregnancy. The feasibility of using
such an approach in the human  beings
however, requires further cxpernimentation,

[ertiliser Scandal in Punjab

“631. SHRT RABI RAY. Will  the
Minister of AGRICULTURE be pleased
to stafer

ta) v.hether it 1s a fact that the persons
involved m the last year’s fertiliser scan-
dal in Punjib have been identified by
the C.B.I:

(b) if so, what are the details therzof;
and

(c) whether Government propose 10
compensate the farmers for the financial
loss on this account?

THE MINISTER OF STATE IN
MINISTRY OF AGRICULTURE
ANNASAHEB P. SHINDE):

THE
(SHRI
(a) Yes, Sir.

(b) Ten persons have been found to be
mainly  involved in this case and they

1

legal provisions is being taken.

(c) Since the fraud has been committed
by non-Government agencies, the question
of compensation will have to be taken up
by the farmers against the parties concern-
ed.
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1[Improvement of bus services in Delhi

and New Delhi

*632. SHRI PRAKASH VIR SHAS;
TRU: Will the Minister of SHIPPING
AND TRANSPORT be pleased to state:

(a) whether any improvement has been
effected in bus service in Delhi as a re-
sult of introduction of additional services:

(b) whether some more buses have been
added to the present fleet, besides the in-

troduction of new services on certain
routes;
[ ]English translation.



